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Dr. Raghubir Singh Kadian : Speaker Sir, under Rule 57 of the Rules
of Procedure and Conduct of Business in the Haryana Legisiaiive Aaqembly,
I demand half-an-hour discession on this topic. {interraption)
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Consiruction of Community Lavatory for Women
*1825 @Abhay Singh Chautala

¢+ Will the Chief Minister be
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Increase in the Power Generation
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Introducing of Slab System
1831, Sh Lila Ram : Will the Chief Minister be pleased 10 state—

{a) whether it i5 a fact that the rate of_‘eicctricigy,,ch:irges is higher
inn the following villages of district Kaithal :—
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{i) Barot; (i} Teek; (i) Geong; (iv) Shergarh; (v} Devigarh;
{vi) Dodhkheri; (vil) Seelakhera, {viit) Pattl Chaudhary ;
and (%) Prameewala, and
{hY if go, whether there 38 any proposal under sonsideration of the
Govemmem o ntroduce the slab svstem in these villages ?
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Repair o1 Roads
#1833, Sh. Ramesh Rumar Khaiak : Will the Chief Minister be
pleassd to state whether it is a fact ihai ihere is By ympnszﬂ Lnder
sonsigeration of ing Sovernmeist 8y p,m’ L M:_hax}wmj&w Foacs in darsda
copstiteency —
{1} Sapurtkberi-Gangana (i) Butaga-Gangana (i) hind Road,
 Gohana-Jagsi via Bichpari; and (iv) Widening of Julanpa.
Giohana Road ?
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Aioaned Sapotioned! Relessed by the IADE Board

#1534, Sh. Bhagwan Sahai Rawat : Wil the Chief Minister be pleased

Tto Siaigeer

(a} the date on which WRDF Board was constituied and ;

(b) the details of the amount sanictionedireicased by the said Board
for the developed work in rural aress of rthe Jtats ppto
July, 1999 and during the period from August, 1999 10
30th June, 2004 7 ‘
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Cernmumca:mﬂ System of Police Department

*1837. 5b. Bambir Singh : Wil the Chisf Minister be peleased © state
the steps taken or hely to ba taken to provxde: effective communication system
in the Police Department; if so,: the detmls tHaran 7
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Outstanding Payment of Susarcane

#1834 Sh. Bishan Lal Sainé + Will the Chief Minister be pieased 10
gtate whether i1 2 faet that the paymmeant of farmers op secount of sugercane

is mstanding againgt the various cooperative Sugsr Mills in the Stare ;if so,
the details thereof ?
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#1840, Sh. Pursn Singh Dabrs : Will e Chied Minister be pleased 0
gtate the achievement made by the State Government under 20 Point
Programme during the period from Aprll, 2002 to March, 2004,
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Crop Insurance Scheme

#1843, 8h. Padam Singh Dehiya « Wil the Minigter for Agricuiture |
be pieased to state whether the Siate Government have introduced Crop
Insurance Scheme in the State; if so, the detaiis thereof ?
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Opening of Shatized Udham Singh Polytechnic Coliege, Tohana

+1846. Sh, Nishan Singh : Wil ths Chief Minister be pleased to state
whether there is any proposal under consideration of the Government to scl
up the Shaheed Udham Singh Memorial Polytechnic College in Tobana, if
50, the time by which the construction work of the said College is likely to be
started ? ‘
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Cages of Malaria & Depgw Fever

*1845, Sk Dev Raj Dewan : Will the Minister of State for Health be
pieased o staie whether it is a fact that soine cases of Malaria and Diengu
fever have heen reported recently in the State; if so. the steng taken so far or
proposed 1 be taken o contol the said discase ?
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Change in Master Plan

© ¥1817. Capt. Ajay Singh Yadav : Will the Minister for Town and
Country Flanning be pleased tw state wheiber the State Government has made
guy change in the mader plan of Gurgaon, Faridabad, Sonipet, Panchkula

gud other cities of the State, if o, the details thereof 7
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Repair of € “‘aupals
1826. Dr. Malik Chand Gambhir : Will the Chief Mmisu:r he
plae:.ised 0 state—
{a} ha mtal number of chaapals of all the categories has been

repairéd in 'thié State during the period from the year 2000 to
date; and
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[ D, Makik Chand Ghambiy | :
{b) whether there is any chaupals in the State which are yer to he
repaired, if so, the number thercof. togétharwith the time by
which these remaining cheupals are likely o be repaired 7

ey Y (35 o wemve wliteren )« o wR O,

(ep) W # a¥ 20009 9T UE @ 9w et A w1 5640
gl o goma W g B

{ew) i, wrem % Ay 1248 Wurell W guerm s 2004 ww g v B

[yt &1
histrict wiss detall of repalr of Choupaly

from 2600 to i date (27/9/2054)
' Rs. in lacs

Se.  Name of No. of Chaupdls of all Categories  Estimated Cost of

No. Tdistrict Repaired . Yetio be Repaited  Yet io be
20000 till  rspaired Chavpals  Repaired
date furde wingh Chaugels

date will be
. Bepaired)

1. Ambala 387 0 174.03 0.00

Z. Bhiwani 506 104 357.83 81.57

" 3. Faridabad 568 ST 355.86 36.21

4. Patehabad 2717 17 - 13269 7.84

5. Gurgaon 415 - 87 17299 §3.96

6. Hisar L5359 v BIAOS 0 859.00

7. thajjar 460 70 0 250,31 35,00

5. Jind - 917 115 . 48564 - - 164.26

9. Kaithal 768 S25 0 31399 1492

10. Karnal 592 37 322,22 29.95

11. Kurukshetra 293 0. 111.53 0.00

12. Mobindergarh 273 0 7916 . 0.00

13. Panchkula 103 5% 47.53 14.50

14, Papinat 339 100 153.86 20.58

15. Rewari 248 99 T Y196 64.56

16. Rohtak 287 199 12410 7 122,69

17. Sirsa 367 83 106.41 11.90

18. Sonipat 1058 134 525.42 70.68

19. Yamunanagar 447 0 68.54 0.00 -

Total L9640 1248 397392 787.62
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Construction of a New Bye-pass

*1830, Sh. Lila Ram : Will the Chief Minister be pleased to state
whether there is any proposal under consideration . of the Goverament to
construet a mew Dye-pass from lind road to Khanori road in Kaithal City;
if 5o, the time by which the aforssaid pmp@sal is likely 1o be implementsd ?

e w5 S g dieren ) ¢ w, em o, sode mae areed F
i st wdaTer iy nfew wR # @ el &) wf sfimer o ufpnr oof B
¥ de 7 F wn gl e By wre)

" Widening of Bridge

‘ "-1832 Sh. Ramesh Komar Khatak : Will the Chief Mipigter be
pleased 10 state whether it is a fact that there is-a very narrow bridge on
Kanoree Diswibutory near Vitlags Rindhana (Scnepst) on Sonspai-Julans-
Tobana Staie Highway ; if so, whether there is any proposal undey
considersiion  of the Government for widening of the said bridge ?

e wat (ol e wre deren ) wn, R of Tl arhrr—rﬁw 1051:63-'
=S ga B g1 B ¥ @ diern W 2 |

- -Opening of Kanya Maha Vidhyalaya in Hathin

*1835, Sh. Bhagwan Sahai Rawat : Will the Minister of State for
Education be pleased to state whether there is any proposal under
consideration of the Government 1o open a Kanya Maha Vidhyalaya in Hathin
Congtituency ?

&mmﬁ*ﬂ(ﬁo Farge flw) @ 7, st oft

Boosting of Morale of Police Foree

*1838. Sh. Ranbir Singh : Will the Chief Minister be pleased to state
whether the State Government have made any policy to boost the morale of
the Police Force in the State: if 0. the details thereof ?
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Providing of Industrial Security

*1841 Sh., Puran Singh Dabra : Will the Chief Minister be pleased to
state the steps taken or likely to be taken to provide industrial secarity force
in the State, if so, the detail thereof 7 L . .
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(1) Saeureiea & e ot gt
e D MesDeputy-Speaker @ Now, there are some important announcernents.

oot Honhle Mémbers under Rule (1) of th Rules of Procedure and Conduct
-+ of Bosiness in the Haryana Legislative Assembly Hon’ble Speaker hag
- nominated the following members to serve on the Panel of Chairperson -

1. Shri Bhagi Ram, ML.A,
2. 8hri Puran Singh Dabra, ML.A,
3. Shei Anil Vij, MUL.A.
4. 8hri Balbir Pal Shah, ML.A
' (65 i Wit

=M, Eieputy Speaker : Hon'bie Members, under Ruie 303 (1) of the
- Rules.of Prodedare-and Conduet of Business in the Haryana Legisiative
Assembly. Hon'ble speaker has nominated the following mcmberq 1 serve
on the Committes o Petitions :—

L. Shri Gopi Chand Gahlor, Ex—afﬂrjio
s Depuly Speaker : Chairperson
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2. Prof. Ram Bhagai, Mi-A . Mcmber

3. . Shri Puran Smgh Dabf" ‘ML ‘Member
- 4. Shri Jashir M ailnw, M A . Member
5. Shri Jitender Singh Malik, M L Al Member

{Atf this stape, the Hon'ble Speaker oz"cumed the Chair,}
{7 arome e
i)y eewr es AT q*ﬂ

Mr, Hoeaker Han'hie Memeers undnr Huje 33(2;\ of the Ruojes of
Procedure and Conduct of Business in the Haryand Legislative Assembly. 1
have to inform the House that Zhri Krishan Pa! Gurjar, M.L.A:

. Smt Veena Chhibber, M.L.A.; Shri Kapoor Chand; M.I..A.; Sr. Sarita Naraip,

M.L.A.; Shri Chander Bhaitia,-M_L.A.- anid Shyt Kanwar Pal, M.I._A. have
¢ resigned thelr seats in Haryana Legislative Assembly vide their latier dated
< 18t July, 2004, which were accepted by me on 19th July, 2004

ERm T
v, Hwesker 1 Now, ihe beerenarv wm MaKs &it ANNOURCeT

it ee*raa.ﬁw%ﬁwﬁﬁeﬁﬁw%ﬂme%e&mw%eﬁwe
e BYaR, 2004 way e, 2004 # 5o w5 # e B o g R w wreaars

© T A A S & 8, e T Y B T i

Webruary Session, 2004
Yhe Maryana Fanchhyati.Raj.(Axﬁeﬁdineﬁ't),-, Bill, 2004.
‘ ?@ﬂe Sessieﬁ 2504

1. The Harvana Appmpnatmn (Nc 3) Bill, 2004

=

The Haryana Mame,pa; C_o;lp:qretlc,ye {Amendment} Bill, 2004;

The Punjab Scheduled Roads and Conmolled Areas Restriction
of Unregulated: Development (Hary.ma Second Amendment)
Bill, 2004, L

4. The Restriction of Hdbttu&l Of fenders (Punjab) Haryana Repeal
-Bill. 2004,

tat

5. The Punjab Habitual foende::. (x,ontml and Reforn) Haryana
Repeal Bifl, 2004, - 0 oo

~ . 6. The East Punjab Molasses.(€ontrol) Haryana Amendmmt Bill,
2004. R
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. The Haryana Legislative Agsembly (Faciiities to Members)
Amenclmam Bﬂl 2004

" Svidasrsmimssaeram ———

TR TR gl B T GO
Mr. Speaker :_Ha:an’i'aic “Mernbers, 1 have received a cafling attention
notice MNo. 5 from Capt, Ajsy Singh Yadav, MLL.A, and 4 other M.L.As=.
regarding declaration by the Government to apply the slab system for the
mbewells in the Siate. [ admit it Capt. Alay Singh may read out his notice.

¥ wiEe, ﬁﬁwaamﬁwa%w%ww%?wmr ¥ U]

O TR TR a‘ﬁ' ﬁm?? I m—?'f 5 g e e TEEr s sty emn . a

wHElE 73 59 e o
Yeaw wor Fig wga W, Bl Bungling in the auction of government
iand in Gurgaon ¥ W1 9§ ST AR R o, S g w8 g B S ...

A7 s 'éﬁf:" g, i 58, e o gonede e By £ 8 o v

R | RS TEERHe A o) w7 TS e W ¥ regarding decrease the share
of water of district Faridabad in Agra Canal that has been disallowed. 9791
e qede Wiey & regarding the permission by the Haryana Government '
w0 open slanghter house i Qurgaon Drarrict thar has been disallowed,

=i wol fag gwie W ﬁwmmﬁﬁﬁwq@ﬁ%%ﬁw‘f'.
foserarmma o § 7 ‘

Mr. Speaker : Hear sdy is ho evidence, 91t 8% wger & Al W
Fg® & AN H E] WE! TSR] &1 TS aT H G BT {0 I GAAT 1Y g
ot &y o ot €1 g AT § SHTNQ ST SHTET 9F AT Reeems v
(=) e wree, ang Afed o W T @ F9ifE snder st ARt ¥

Notice of Calling Aftention Motion No. 3 regarding degradation of
standard of education due to wrong policy of the Government in Haryana,
received from Capt, Ajay Simgh Yad_a.v‘ and 4 other M.L.As. has been

isailowed. Notice of Cailing Atienmiion Motion Ne. 4 received from Capt.
Ajay Singh Yadav and 4 other M.L.As. regarding acquisition of land in LM:T.
Manesar District Gurgaon, has been disaliowed. Notice of Calling Atention
Motion Mo, 5 regarding declaratién by the Covernment 10 apply slab system
for tubewells in the State of Haryana, received from Capt- Ajay Singh Yadav
and 4 other M.I..As. has been admitted for today.
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[ Mr. Speaket] - o : o
S Motier: of Cailmg Att&ntmn Mthn Ne. 6 regardmcr 1mp1emematmn;f m
i.oo0f-85th dmendment I8 Constitution of India regarding sentority of 8C/ST
MEgveinment Servantsiraceived from Capt. Ajay Singh Vadev: agd 9 orher ‘

2 MilAgohad been idisaliowed. Notice of Calling Atensn MoHOH
wmgm!mg settifre-ap of-a Urwersﬂy in the backward area of South s ya

shln réegived i‘mm WCapta ﬁjay mngh facﬁav and 8§ ozher MLE. As ma‘s been...
o disatiowed. -

Nﬂh&# of LMmg ﬂﬂ'ﬁﬂﬁnn fv?mmn Nn & regarding aimxme\*m of pm
g ‘(:urgaon by dfawiof:lots by Estate Officer of HUDA, received froim: Capt: i

' Ajay Singh:Yadavoand-4. nthe,r M. L As. has baen sont to- Gowﬂmmm fm'__
COMMmEnts. ‘

i Notideof. C'ﬂ?mg Attantion Mdtion No, 9 re:gardmg scquiisition Bf Tand HT, T E
ﬂf\fﬂfmﬂ*‘S‘lﬂ "EMUE - Manesar District Gurgaon: received. frof: Shid Bhacany
' Paby Miki Adhasbeén. disallowed. Notice of Calling, Attention. Motios No. 19 .
u:mgardmgr spreading ‘6f disedse and’ supply ‘of direy dmﬂcmg watet i in. the Staic
5 Teceived:, from | C‘apl; Ajay Smgh Yadav and 8 other M has been

- disallowed e

Notme of Ad)out:mncm Motmn No. 1 rcgardmg v:qmtabla dlsmbumn
isgue, oi: waterfor ifrigation in Haryana received from Capt. Ajay Singh Yadav
- and-3 other M Asihad been disallowed, Notice 'of Adjourned Motion No. 2
 regarding the law. a0d order situation. in the State of Haryana, received from
~Capt: Ajay-Sihgh Yadav' and 4 other M.L..As. has been disallowed. Notice of
J:Ad;ournnlant Motion No. 3 rc,gardmg miguse of the Government fund and
csmachinety ' for “celebration of Devi Lal Jayanti ar Fatehabad on .
s 25t Septambcr, 2004: recejved Trom Capt. Ajay Singh Yadav dnd 4 othér e
MY As. has been disallowed, s 30

" Notice of Adjournment Motmn No. 4 regarding thc: xssuq of 1"_ egular .
3 ?uppiy of power bring. supphied to the Agriculture and domsssic stetor
b received from ‘Capti Aisy Singh Yadav and 8 other M.T., As. has beon
- disallowed. Notice of Adjournment Motion No. 5 tegarding 1o prapom: nf,
oglection bf Parchayat Raj institutions and Local Bodies in Haryana received o
“rome Capt: Ajay Singh Yadav and 9 other MLL.As. has been disaliowed, Notice "+ =/ ..
o+ Ad}mummmt Motion No. § mwardmg the alleged irregularities in anction. .
f-Government ldnd faceiy e from {“apt A jay Q,nrf "x.achzv and 7. ather
M i As. has been disaliﬂwed ' y ‘ ‘ EEN
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Mr. Speaker : Hon'ble members, now Iyer ot the time table of various
busmess fixed by the Business Advisory Comimnittes.

The Committes met ot 10,30 A M. on Wednesday, the 29th September,
2004 in the Chamber of the Hon'ple Spealer.

“I'he Commnities recommends fat aless the Speaker otherwise divecis,
the Assembiy whilst in Session. shall meet on Wednesday, the 29th
September, 2004 at 2.00 F.M. and adiowrn after the conclusion of the Business
entersd in the Ln:.i of Business for the day vithout gnestion being pui

;‘“%mf‘mnéﬁn-«m? freprd =% M sray,
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[ Mr. Speaker ]
The Committee, afier some discussion, furiher recommends that the
Business on the 29th September, 2004 be tranqacred by the Sabha as

£13 .
RO T I

Wednesday, the 20th September, 2004 1. Obituary References,
2.00 P.M. . .
( ) 2. Questions Hour.
3. Presentation and adoption of First
Beport of the Business Advisory
Commitice.

/ S

4. Motion under Rule-15 regureding
Nor-stop simng. :

3. Motion under Hule-16 regarding
adiournment of the Sabha sine-
die.

6. Papers to be laid/re-laid on the
Table of the Bouse.

7. Prosentation of four Preliminary
Eenoris of the Commiies of
Privilepes and extedsion of rime
for the presentation of final
reporty therson.

8. Legislative Business.”

Mr. Speaker ; Now, the Partiamentary Affairs Minigter will move ihe
motion that this House agrees with the recommendations contained in ihe
First Report of the Business Advisory Committee.

Finance Minister (Prof. Sampet Singh) « Sir, | beg to move—

That this House agrees with the recommendations contained in
the Firsi Report of the Businéss Advisory Committes.

Mr. Speaker : Motion noved-—

That this Housc agrees with the recommendations contained in
" the First Keport of ﬂie Business Advisory anmmce
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Dr. Raginbir Singh Kadian : [ am addressing to the Speaker noi to
you.

Prof. Sampat Simgh : Sir, sut of 550 seats, the Congress has got only
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Mr. Speaker ; Question is—

That this House agrees with the recommendations contained in
R the first Repori of the Business Advisory Comimitise.

The mation was carried.
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B 15 S afR TR

Mz, Speaker 1 Now the Parliamentary Affairs Minister will move the
motion under Bule 15

Fipance Minister {Frof. Sampat Singhk) 1 5ir, | beg o move—
That the proceedings on the items of Business fized for today

be exempted at this day’s sitting from the provisions of the Rule
‘Sittings of the Assembly’, indefinitely.

Mir, Speeker 1 Motion moved—
~*.Fhat the proceedings on the items of Business fixed for today

he exempred at this day’s siiting from the provisions of the Rule
Ceistings of the Assembly’, indefiniely,

Mir. Speaker : Question is—

That the proceedings on the items of Business fixed for today
be exempted at this day’s sitting from the provistons of the Rule
*Sitrings of the Assembly’, lndefinitely,

The matinn was careivd

o D P e
rErass byl /o Ly R

Mr. Speaker : Now, the Parlismentary Affairs Minister will move the
maotion under Rule 16, ‘

Finamce Minisier (Prof. Sampat Singh) @ Sir, I beg to move—

That the Assombly at its rising this day shail stand sdjourned
stre-die.

Mir. Epaaker : Motion moved—

That the Assembly at its rising this day shail stund adjourned
sine-dia,

Mz, Speaker : Question is—

That the Assembly at its rising thi= day shail stand adjourned
sine-die.

The motion was carried,

e 2 FO TR T oI e/ € S AT S

Mr. Speaker : Now, a Minister will re-lay/lay the papers on the Table
of the House.
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Finance Mimister (Prof. Sampat Singh) @ Sir, [ beg to Re-lay on the
Table of the Houge—

The Hxcise & Taxation Department Notification No, 5.0,
Ao Pk MO T SO A b onb, pan ML L }h'i
AL A, SR LT G, DEILUVS, GETD0 Dl VN PODTEEDY. Svwoy

4
regarding the Haryana General Sales Tax (First Amendment)
Rules, 2003, as required under section 64(3) of the Haryana
CGeperal Sales Tax Act. 1973

The Excise & Taxation Department Notification No. 5.0,
32/EA L BOEOTAS, R4/2803, dated the 1lth March, 2003,
regarding the Haryana General Sales Tax (Second Amendment)
Bules, 2003, 2z reguired under section 64(2) of the Haryana
General Baies Tax Act 1973,

i

The Bxeize & Taxstion Department Notification No. 5.0
IELA. 20/1973/5. 6472003, dated the 26th March, 2003,
regarding the Haryana Genceral Sales Tax (Third Amendment)
Rules, 2003, as required under section 64{3) of the Harvana
General Sales Tax Act, 1973,

hul

The Exciss & Taxation Department MNowfication No,
5.0. 132/.A, 13/2\)\;\}'8 262003, dated the 31 October, 2003,

FogRy din 1E the gy YEGR L.ovsl Arca Dw«wuvvanuud‘ Tax
enty R 13:;, 20032, a6 reguired under section 27 of the
Baryana Local Arca Development Tax Act, 2000

(: \THEhET

The Excise & Taxation Department Notification No. 5.0,
135/H.A. 13/2000/8, 11/2003, dated the 13th November, 2003,
" -~ reperding smendment in the Haryana Uovernment Bxcise and
Taxation Depariment Noufication Mo, 3.0. 11/ A 13/2000/5.

_I_jl,él)u,} Cl.a[CCl AI'I:I'I January, LUU‘) a% n:.qulrpu LLHULI b\'...(..l.!.l.,}l'l
27 of the Harvana Local Area Development Tax Agt, 2000

The Bxeise & Taxalion Deparuneni Notificailon No. 5.6,
LO/HLA. 13/2000/8. 11/2004, dated the 22nd January, 2004,
ragarding exemption/reduction of Tax with effect from 22nd
Taupary, 2004 payable vnder the iaryana Local Area
Development Tax Act, 2000 in exercise of the powers conferred
by section 11(}} of the Act ibid and all other enabling powers
and in supersassion of all previeus notifications issued in thiy
behalf, as required under sectzon 27 of the Haryana Local Area
Development Tax Act, Z000.

- The Exeise & Taxation Department Notification No. 5.0.
VUEL AL 13/2000/5, 11/2004, dared the 22nd Janoary, 2004,
regarding the amendment 1w Haryana Government Excise and
Taxation Department Notification No. 5.0, 118/H.A. 1372000/

- & 11/2000 dated 29th September, 2000, as required under
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[ Prof. Sampat Singh ] ‘ e

section 27 of the Haryans Local Area T)c:,feiopmem Tax
Act, 2000

The Hxcige & Tazation Department Notification Neo. 5.0.
L2/HLA, 13/2000/8, 3/2004, dated the 22nd January, 2004,
regarding specification of rates of tax on entry of goods inio
iocal arce except those specified in schedule-A appended to
me Flaryana Local Area Dﬂvempment Tax Act, 2000 in exercise
“of the powers conferred by section M) of the Act ibid and all
“Hoather. enabling powers ifthis behslfl and in supersession of *
Harvana Government Excise  and Taxation Departtnent
Motification No. 8.0, WH.A -13/2000/8, 312003 dated
27th Januwary, 2007, as required under seotion 27 of the Haryana
lacal Area Deveivpment, Tax Ac\,, 200(‘

The Parliamientary Affairs Department Not:fmauon No. 8.0. 45/
H.A. 9/1979%/S. 8/2004. dated the 29th April, 2004, regarding
the Haryana Legislative Agsembly (Facilities 1o Memberg)
gecond Amendment Rules, 2004, as required under section 8
£33 of the Haryena Legislative Assembly (Faciitiay to Members)

Act, 1979

Bir, T also beg to lay on the Table of the Honsen

The Bducstion Department Notification No. 8.0, 22/H.A. 12/
199G/8, 2452004, dated the 20th Febrosry, 2004, regarding the
MHaryana Schoo!l Education {Amendment) Rules, 2004, as

Y Ax Y

required under section 2403 of the Haryans School Bdveation

Agt, 1995, ‘ *

The Education Department Notification No. 5.0, 67/H.A. 12/

1999/8, 24/2004, dated the 1ith August, 2004, 1'L<ra_rdjna- the

Haryana Schoo! Bducation (Sscond Amendmern) Rules, 2004, N
-"as required under s»cnon 2403 ot tha Haryana Scm:oi Education

Act, 1595, !

The Annual Report of Chaudbary Charan Slngh Haryana
Agricultural University, Hisar for the year 1999-2000, as
required under section 39(3) of the Haryana and Punjab
Agr Mlltmal TIniversitias A“, 1974,

The Grant Utilization Certificate and Audit Rupoﬂ of Chandhary
Charana Singh Haryana Agricultural Universiry, Hisar for the
vedr 2000-2001, as required under section 34(5) of the Haryana
and Punjab Agricultural Universides Act, 1970,

The Annual Report of the Haryana Electricity Regulatory
Commission for the year 2002- 2903 ‘as" re.qulmd under sub-para
(3) of para II of the Schedule appendeéd with the Haryana
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Eiectricity Reform Act, 1998 and section 105(Z) of the
Electricity Act, 2003,

The Audit Repori of the Haryana Labour Welfare Board for the
year 2001.2002, a2s required under sectinn 19-A(3) of the
Compiroller and Auditor General’s {Duiiee, Powers and
Conditions of Ssrvive) Act, 1971,

The 4th Annual Report of the Haryana Power Generation
Corporation Limited for the year 2000.2001, 'as reguired under
section 619-A3) (b} of the Companies Act, 1936 ‘

The 36th Annual Report of Haryana State Industrial
Development Corporation Limited for the year 2002.2003, as
regiirsd dnder section 6i5-A{33{b; of the Companies Act, 1855
The 31st Annaal 'Rﬂpcrt of Haryana Tanneries Limited, Jind for

the year 2002-2003, as required under section 619 A(?}fb) "»f
the Companies Act, 1956,

The Report of the Commission of Inguiry headed by JFustice
1.2, Verma (Retd.) regarding imposition apd the subsequent -
withdrawal of the Prohibition Policy in Harvana slogpwiih
Memorandum of Action Taken Report thereon by the State
*wﬂ“}mnﬂ.,, 28 rﬂmw="~ under sub-gection {4) of Bartion 3 of

STFRFYTT WET Gl OF UY TR (GHenes).

Mr. Speaker : Hon'ble Members. I havé“mc‘e:iwtd & calling atiention
notice from Capt. Ajay Singh Yadav, M.L.A. and 4 other M.L.As. regarding
declaration by the Government to apply the slab system for mubeweils in the
State. T admit it. Capr. Ajay ‘Singh Yadav may read our his notice.

et wilt (o wvre k) < v w9, 2 aed wrdar e 2 e vy il
aéw—w‘rwcb‘rﬁrﬁma-ﬁaﬁ ) R TR #‘ﬁ%aﬁ&‘ﬁé‘cﬁwmm

matma fﬂ?ﬁ%

ﬁ&?w@wv#mﬁ%w#%&ﬁ@%w%ﬁ%w%ﬁﬁ@wmw
afFerss ufeRa weqR e S R am ag

(i) 6} it weBTeT SRGTEN, AR THoyAete (W wivs) fins:g

Mr. Speaker : Now, Shri Bhagwan Sahai Rawart, Chairperson,
Comunittee of Privileges will present the Seventh Preliminary Report of the
Committee of Privileges on the maiter in regard to the question of alleged
breach of privilege given notice of by Shri Puran Singh Dabra, ML.L.A. and
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[ Mr. Speaker ) :

Shri Padamn Singh: Tiahiya, ML A sgainat 8ini Jai Parkash Barwals, Ex-MI.A.
(Mow M.F.) regarding taldng of Mock Chair in the well of the House and
showing himeaif ag Speaker of the Assambly, defving the orders of the Chair
and challenging and prolesting agalasi the Riding of the Chalr constantly
thus eommitting the conternpt of the House/Breach of Privilege etc. bv Shri
Jai Parkash Barwala, Ex-M.L_A. ('Nc»:w M. on 5ih March, 2002 and will
also move that the time for the presentaiion of the {inal Report io the House
be extended upto the first sitting of the next Session.

Shri Shagwan Szhai fawai {Chairperson, Copupitiss of
Privileges) : Sir, I beg 0 present the Seventh Preliminary report of the
Commitiee of Privileges on the matter in regard @ the question of alloped
braach of privilope given notics of by Shel Puren Singh Dabrp, 2ML.A. and
Shr: Padam Singh Dahiya, ML A against Shri Iai Parkash Barwala, Ex-M.L.A,
(Now M.P.) regarding taking of Moek Chair in the well of the House and
showing bimself as Speaker of the Assembly, defying the orders of the Chair
and challenging and protesting against the Ruling of the Chair constantly
ihus commiting the contemapt of ihe House/Breach of Privilege ete. by Shn
Jai Parkach Baryrala, Bx-MI AL (N’mﬂv MDY nn S5th Mareh, 2002,

Sir, I aisp beg 10 move—

Houge be extendad up&.é the first sitiing of he next Session.

Bir. Speaker 1 Motion movede.

That the time for the presewtating of the final Beport to the

That the time for the presentztion of the final Report to the
House be extended upto the first sitting of the next Session.
Mr. Speaker 1 Question js— -
That the time for the presentation of the final Report to the
House be extended upty the first sitting of the next Segsion.
| The matios was carried, '
(5 ot wel [ Tondl, ToTTete & BEg
Mr. Speaker : Now, Shri Bhagwan Sahai Rawat, Chairperson,
Committes of Privileges, will present the Seveiith Preliminary Report of the
Committee of Privileges on the maiter ln regard to the question of alleged
breach of privilege given notice of by Shri Rajender Singh Bisla, M.I..A. and
Shri Ram Euwar Saini, M.L.A. agamst Shr Karan Singh Dalai, M.L.A., for
obstructing and making uncalled fdr remakes against His Excellency, the
Governor on 4th March, 2002 and helping greadly Shri Jai Parkash Barwala,
M.L.A. (Now M.F.} in taking Mock Chair in the well of the House at the time
when the Sebha was in Session o 5th March, 2002 thereby committing the
contcmpt of the House/Breach of privilege st¢. by Shri Karan Singh Dalal,
M.L.A. on 5th March, 2002 and will also move ihat the time for the
presentation of the final report to the House be extended up to the first sitting
of the next Session, '
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Shri Bhagwan Sahai Rawat (Chairperson, Committee of
Privileges) : Sir, I beg to presemt the Seventh Preliminary Report of the
Committee of Privileges on the matter in regard to the question of alleged
bteach of priviiege given notice of by Shri Rajender Singh Bista; M.L.A, and
Shri Ram Kuwar Saini, MI1.A. against Shri Karan Singh Dalal, M.L.A., for
obstructing and making uncalled for remarks against His Excellency, the
Giovernor oo 4th March, 2002 and helping greatly Shri Jai:Parkash Barwala,
M.L.A. (Now M.P.} in taking Mock Chair in the well of the House ar the time
when the Sabha was in Session on 5th March, 2002 thereby .committing the
contempt of the House/Breach of privilege etc. by Shri Karan Singh Dalal,
M.L.A. on 5th March, 2002,

Sir, T also beg to move—

That the time for the pre:sentatiﬁn‘ énf the final report to the House
be extended upto the first sitting of the next Session.

Mr. Speaker Motmn moved—..

That the time for the presentation of thr:. finat rmpc:rt tey the: House
be extended upto the first sitting of the next Session.

Mr. Speaker : Question is—

That the time for the ﬁrasentaﬁon of the final report to the House
be extended upto the first sitting of the next Session.

The motion ‘was carried.

(i) Free=T arore Fe T, A epddie Rre Tun o sotia e wimae,
THogeoRwo & favE

Mr. Speaker : Now, Shri Bhagwan Sahai Rawat, Chairperson,
Committez of Priviteges, will present the Seventh Preliminary Report of ihe
Committee of Privileges on the matter in regard to the question of alleged
breach of privilege given notice of by Shri Bhagi Ram, M.L.A. and
Shri Pdwan Kumar, M.L.A. for coming to/remaining in the well of the House
in utter defiance of the Chaijr and continuously argning with the Spea_kar
trying 10 man handle with the watch and ward staff and throwing a book
towards the Chair by Capt. Ajay Singh Yadav, ML.A. breaking a light box

‘while:tushing w0 the well-of the House, causing damage to the Government

property'by Shri Dharamvie Singh, ML.A. and vsing unparliamentary words
and-unéalled for remarks etc. in the House by Shri Jagjit Singh Sangwan,
M.L.A. and thereby committing the contempt of the House/Breach of privilege
etc. by Capt. Ajay Singh Yadav, MLL.A., Shri Dharamvxr Singh, MLL.A., and
Shri Jagjit Singh Sangwan ML.A. on 5th Wiarch, 2002 and will also move
that the time for the presentation of the final report 10 the House be extended
up to the first sitting of the next Sassmn
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- Shri. Bhagwan Sahai! Rawat (Chairperson, Commiftee of
Privileges) : Sir, I beg to present the Seventh Preliminary Report of the
Commiteee 'of Privileges on the matter in regard to the question of alleged
breach &f privilege given notice of by Shri Bhagi Ram, MLL.A. and Shri Pawan
Kumar, M.L.A: for coming to/remainingin the well of the House in witer
defiance of the Chair and continuously arguing.with the Speaker, trying to
man bandle with the watch and ward: staff and thmf.wing?a book wowards the
Chair by Capt. Ajay. Singh Yadav, ML A breaking a light box while rushing
10 the well of the House, causing damage to the Government property by Shri
Dharamvir Singh, M.L.A. and using uopartaimentary words and uncalled for
ramarks ete. in the House by Shri Jagjit Singh Sangwan, M.L.A. and thereby
committing the contempt of the House/Breach of privilege ete. by
Capi. Ajay Singh Yadav, M.L.A., Shri Dharamvir Singh, M.L.A. and
Shri Jagjit Singh Sangwan, M.L.A.. on 5th March, 2002.

Sir, T also beg {0 move— . TR T REI

That the time for the presentation of the final report to-the House
be extended upto the first sitting of the next 'Session.

Mr. Speaker : Motion moved—

That the time for the presentation of the final report 1o the House
be extended upto the first sitting of the next Session.

Mr. Speaker : Question is—

That the time for the presentation of the final report to the House
be extended upto the first sitting of the next Session.

The mation was carried.
(i) Sio TEER Rz TR, THoTwoTo & s

Mr. Speaker : Now, Shri Bhagwan Sahai Rawat, Chairperson,
Committee of Privileges, will present the Seventh Preliminary Report of the
Committee of Privileges on the matter in regard to the question of alleged
breach of privilege given notice of by Dr. Sita Ram, M.L.:A/ and
Shri Tasbir Mallour, M.L.A. against Dr. Raghubir Singh Kadian, M.L.A. for
coming tofremaining in the well of the House, tearing the book of Rules of
Procedure and Conduct of Busingss in the Haryana Legislative Assembly,
leading to grave misconduct and grave disorder, bregking a light box in the
“'House thereby committing comtempt of the House/Breach of privilege etc.

by Dr. Raghubir Singh Kadian, M.L.A. on 5th March, 2002 and will-also
“move that the time for the presentation of the final report-to the Hause be
extended up to the first sitting of the next Session.

Shri Bhagwan Sahai Rawat {Cha:rperqun, Cummltf.ce af
Privileges) : Sir, I beg to. present the Seventh thmmary Report of the
Committee of Privileges on the matter in n:gard 1o the question of alleged
breach of privilege given notice of by Dr Sma Ram, MI A dnd

A
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Shri Jasbir Mallour, M.L.A. against Pr. Raghubir Singh Kadian, M.L.A, for
coming to/remaining in the well of the House, tearing ‘the hook of Rules of
Procedure and Conduct of Business in the Haryana Legislative Assembly,
leading o grave misconduct and grave disorder, breaking a light box.in the
House thereby committing contempt ofthe House/Breach of privilege ete. by
Dr Raghublr Singh Kadiam; M.L:A. on 5th Mdrch 2002.

Sir, T also beg m meve—

That the time for the presentauen of the final report to the House
be extended upto the first sitting of the next Session.

Mr. Speaker : Metxen mevedm— ' ‘ ‘

That Lhe time for the presentatmn ol the ﬁnal report to the Ht:me
.-be. extended upto the first mtt.mg of the next Session.

Mr. Spealcer 3 Quemen zsm

Tt the-time for the- plesentatwn «of the final report to-the House
be extended upto the first smmg of the mext Session,

The mormn was camed

- BT WA T O N e (JANNH) -

Mr. Speaker : Hon’ble Member, T have received a Calling attention
Notice regarding the declaration by the Government o apply siab system for
. tubewells in the State of Maryana from Capt. Ajay Singh Yadav and 4 other
M.L.As. [ admit it. Now, Capt. Ajay Singh Yadav, may read ot his notice and
the concernied Minister will make a statement thereafter.

Capt. Ajay Singh Yadav : Sir, [ waat to draw the attention of this
Angust House towards a matter of urgent public importance for discussion
in the current Session of Haryana Vidhan Sabha on 29th Septernber, 2004,

Receritly, the State Government has made an announceinent for
“implementing the slab system for the tbewells based on electricity.
© Accoording to whichthé farmiers will have to pay for bewell bill @ Rs. 25
paise per umit or Rs. 35/- per horse power. But unfortunately like the other
remaining announcements this.announcement has also not been implemented.
But even if the said announcement is implemented there is o hope of getting
any relief therefrom to the fafinets of Rewari, Mahendergarh, Thajjar, Gurgaon,
Bhiwani and Faridabad districts. Firstly, the farmers have to wait for years to
aet the tubewell connection. Secondiy; an amount of Rs. 20,000/~ have o be
deposited per twbewell conmection as & security. Not only this, Rs. 7000/- per
pole will also have to be deposited separately after getting the tubeweil
connection. As the water level has gone down from 300 feet to 700 feet in the
above said districts, therefore only submersible pumps can be instalied there
for which the farmers have to spent more than Rs. One Lae for itg ingtallation.
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{ Capt Ajay Bingh Yadav i

The slab system which is going to bhe ;mpmmﬁ'nled by the State
Government is the misdemeanour 1o provide benefit 'only to the farmers of 2
particular area. As the arcas of Rewarl, Mahendergarh, Thajjar, Bhiwani and
Mewat area etc. are such areas wheie the water lovel is very low and the
agricultural land is not more fertile. There is no sources of irrigation like
canals ete. The farmers can take hardly one crop in a year,in these districts,
As a result of, the farmers have to depend on the elecmcuy tubewells and
they make both ends to meet, The agﬂcultuxal land is ot properly levelled in
these districts due to which the farmers have to' spérit the money on the
sprinkler irrigation separately. On the other hand there are such districts where
the: farmers are taking 3 crops in a year and the water level is also available
‘upto 70-80 feet. Besides it, the farmers are not only dependent on the tubewells
because there is also abundant of canal water. In this way, the southern
Haryana is facing a shortage of irrigation facilities as compare to the
remaining part of Haryana and is backward cormpletely.

Therefore, the announcements which has now been made by State
Goverrament for implementing the slab system for the tubewells is a mere
announcement and the farmers of the southern Haryana will not get any
special telief therefrom. If the Government is really worried about the farmers
than the Government should provide some relief by charging the electricity
bills of the ubewells @ 15 paise per unit or Rs. 15/~ per horse power in the
above said districts of southern HMaryana,

Therefore, they request the Government to clarify iis position by
making a statement in this regard on the floor of this House.

g

Finance Minister (Prof. Sampat Singh) : Sir the concessional tariff
to the tubewell consumers based on depth of tubewells was introduced w.e.f.
1-3-98 all over State. The tariff rates applicable for metered and unwmetcred
mbewells were as under :

Depth Tariff ‘
Metered category  Un-metered category ©
Upto 100f. 62 Punis Rs. 100/RHP per month
10] to 150 f. - 50 P/Unit Rs. 75/BHP per month
15110200 f. . 43 PUnin Rs. 60/BHP per month

" Above 200 ft. 35 P/Unit Rs. S4/BHP per month
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These rates were further decided to be revised with effect from
1st September, 2001 as follows :

‘ Depth' o . - Tanff TR
o R Metered Lategmy Un-metered categ@ry
Upto 100 ft . - 65FAmit  Rs. 104/BHP per month
101 1o 150 & 53 P/Unit © Rs. 7$/BHP per month
151 10 200 fr. 46 Pnit Rs. 63/BHP per month
Above 200 ft. 38 PfUnit Rs 48/BHP per month

The above rates were based on Patwar circle as a unit, governed by, the
majority tobewells falling in a depth zone. However, the concessional
agricattaral tariff under slab system led to wide spread discomentment among
the farmers on because the water table in the State had generally gone down

“since 1994, Agricultural consumers therefore represented for a re-survey.
There was resentment also as different tariff rates were applicable to the
neighbouring twbewell ‘consumers falling in different Patwar circles although
the depth of such neighbouring tubewells was nearly similar.

/- Several consumers filed a writ petition before the High Court
contesting the tariff policy. The State Government accordingly constitued a
High Péwered Committee under the Finance Minister Haryana which met
several times, Tt was observed that the slab system of tariff was not relevant
as the water level in the State had generally receded and consequently majority
of tubewells were having depth of more than 200 ft. Re-surveys of the
tubewells fd‘r'ascertaining their depth was not possibie as the survey originﬂlly

carried out by the® Agriculture Department was bda.ed on recall method,

Keeping in view the above fac,tors and the. racommcudauons of the
'High Powered Committee the State Government abolishéd. the slab systemn of
tariff in the State apd recommended sabstitotion of the same with a uniform
tariff of Rs, SSIBIIFImonth for flat rate tubewetls and 23 Pfumt {m _‘;ncmmd
-substantially lower than lowest slah under the emstmg slab z-.ystem for
agricultural wbewell for which the State Government has agreed to provide
additional subsidy to the extent of Rs. 138 crores annually. The annual
minimum charges have also been lowered to. Rs, 200 per annum from
Rs. 540 per annum. N

The new tariff rates announced are presently onder congideration by
the Haryana Electricity Reguiatory Commission. The comumission has been
entrusted the function of determination of tariff under legislation and no
change in tariff can be made without the approval of the Reg u]atory
Commission,
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[Prof. Sampat Singh}

Tt is incorrect to say that the farmers of Rewari, Mohindergarh, Thajjar,
Gurgaon, Bhiwani and Faridabad will not be benefited as the sub-soil water
level in these distriots is very low and no other souree of irrigation is available.
It may be pertinent to point out that, an estimated 1,28,073 consumers having
tubewellt; c\f varmus dbpth zones pertaining to above districts as mentioned
will be benefited because of the reduction. The total estimated number of
tubewells in the State is 3,84,344 thus 1/3¢d of total tubewells in the State are
in this Zone. '

- Tt-may dlso be observed that all the consumers in various depth zones
would be benefited with the new tariff policy.

Tt may further be pointed out that the depth of water table of 70 to 80
fi. in the State as indicated by the Hon'ble Member is no longer applicable
for majority of tubewells in the State. The basic purpose of removing the slab
systera was 1o eliminate in differential treatment to the consumers and to
lower the tariff rates, to & level where all the tubewell consumers in the State
aré substartially benpefited,

It may also be mendoned that from the year 1993-94 o 1999-2000, a
total pumber of 14546 agriculture connections wete released whereas from
the year 2000-2001 to Avgust, 2004 s total number 45133, agrmulture
connections have been reieased. TR

It would thus be amply clear that the Calling Attention Motion of the
Hon'ble Member is misinformed and without merit. The Government has
taken unprecedented measures to benefit the apriculturists using tubewells
in the State and the same is widely welcomed.
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Prof. Sampat Singh : In this notice, it is mentioned.—

“The slab systern which is going to be implemented by the State
Gavernment is the m1sd¢mean0ur toy provide benefit only tor the
farmers of a particular area.”

a1 few o anueET S & ger #1 (9N w9 99 They should speak out
about a particular area. They shonld speak out.

=t apee ; qﬂ&?w—ﬁﬁméﬁﬁw%@mt{ﬁmaﬁqwﬁl

Tiio T FiE IO grer TiEpa QR firkl 21 He should speak-out.

. oy el T e, anw e affgen R For § e O |l T
aﬁwﬁm%i(wWﬁrﬂnmwmlmrgmﬁﬁﬂwﬁﬂs
: iR (4 o weTe HieTe) @ S Ay, T F afdn erdEm W9
SR e & 3T T weT s e e 2 | @ @ ee o8 & pan o
& mreE et gerd o) £ 1 g el waey % R Wy 7 Al wE

oy & Gy T ERETTY G Y e & wies 3t warw fa § afew WEN & e
‘t{?ﬁsﬂwWﬂmw%%wﬁﬁﬁﬂqﬁﬁmqﬁmﬁwﬁ%fﬁq%ﬁw



HERE {173

& 1 F el wemy & §9 PN AT W9 S 9ol W S 9 § 16 9 W
BN wftver dur iR i ae o s ol & Rt g 3 wed § iy et
ool 2y & uffar F &1

ot aremer « eddire off s oy i ey e R & St w9 TS UR
sl |y ¥ (e o fae)

Y enfdfie g L | oo 2 wreee S B 1 (R o )
ot srene ;= S T, A9 AT © A i S 2

ot e R - ey e, o st e 4 T ST T
sty B § wad a7 A SE A | -(ak @ ) |

ot ST : Gefdire ol Gime e W, S ST e e |

2 aidiv g . e wree, o sRamom = o afify sy freres R 4R
ﬁmqﬁ‘iaﬁ’rﬁm‘wﬁ%———(ﬁﬁ?wﬁm} : ‘

aﬂ@mm iR oft, auflredt wftarem o S g e € 1| <Rl sfiaon =
v Foren ame R wll & B whr o P S AR A S el w7

ot epfdiw e« wirpe wrerw, Syol gfoom § wdwne, e, sredler sl
Rars o gonet & | Wiew wEw, ge] ue Aed) ury e & el il e ardt o g e
&1 e g8 o% 10 FmER HE ARy W a5 9T NS werdh ot e 2 gy ady
WﬁﬁwmmmﬁQﬁmﬁﬂﬁﬁMﬂ%& & § uRtt 21

o} rs0e : T MO wEEE g9

4 epidiie e - o wdwew 4 o M'@M%ﬂ%wrﬂ%zﬁaﬁ?mﬁ
TR A o W & 4 W g 9w ST v P i Rrg e R §
Wik 5oy 78T IR YR BT Y2 46 B9Y o7 | o TEi 0% e 13 wud o f Affise
o ¥ ow w0 O 98 g & o O W 9% SO & wiEl W oWIY B9 O R
F | et oy S R uEd 104 wud o Yo vy sreluras o7 o 981 W W 9w 69 T
wf o TR o WAl faar &) gy el A far o oy, wiwm w1 ot e
R P g W I &) ()

oY Sir wasTY Steren ; ens WEEY, Y IR U B9G 0 2L A0 59
Wmﬁmmmﬁ&@ﬂr‘rmHﬂ*ﬁﬁ#wv@ﬁ%%wﬁwﬁﬂﬁﬁ
T T T A @ gl e w8 1 e wiw o 2 w20
STE T Y R YET e wRrt e o et & 3l o g R
aree) e e & | SReTe @ aueR @ giier g mRm g 6 2 e SR B o
W < Ffer srdery A 9 € o9 WRON 0T UE SAem e § R v uffpes
e ol e uge ¥ farg me we d vd &1 s vy T o wiEpe v ¥ AW
o Ay g & e sy fay war &



(14 ‘ wlaon famrs T {20 foamre, 2004

ot ersiite i : el wTes, & enads e & Sarer uwn wwe § e 6
o e Farorelh B vk 3 ek wt o wn e e el & e off o e
=t frdty TE R ¥ LT ot} 18, s T W SET TE A A 1 ¥ | 0F D
4 ardber 9§ Et O% e 1w 11 e S0 A g § o gud ovw el 9
H%ﬁﬁﬁ%@wmmwarwwwwgw%i I

ot gyene « seRER o, T e ards A § e w e e e
M%Wﬁﬁ#ﬂf%l&nﬂmaﬁﬂmwﬁﬁl

o erdfdie R« i wres, o wET X gy A & F TE0 9F 9T T
ﬁm%aﬁ"{wﬁ%‘ﬂ%-lﬁ%ﬁé%%'ﬁ%‘mB‘aﬁmw. e ofR
fporer T 8§ v sy TR €1 Y ot 18 g 2003 w1 41 T3R ¥ | gEd
e ) e v TR &, P, W, et afiR R | 7wt w e §
Foe 11 wmzﬁrww'@n%lwww%%ﬁqﬁmﬁﬁwﬂw
vt s & | o ¥ e wreh Y oy wat 10 EvER o WER W T e 2 ¥
mﬂ“rﬁmm%‘mﬁmﬁmmﬁaﬁm%ﬁim5§rﬁmmaﬁ‘rﬁmm‘mﬁw4
S ] foreren & | guiftrg & $aw 10 sy T e T T ol 9t uR 69 v
@ wrEer fow T & (e g )

oft Srene + s WTTAT ) &1 () ‘ ‘

ot i P © oraE METET, ¥Y T8 W § T SRR F SIFEE F AR
tgﬁ'mﬁ%%ﬂgﬁ%%t%%ﬁﬁﬂmﬁmﬁw%ﬁwwﬁﬁmﬁw
60/~ Tt 7 T TET TG R S ol v e 13/~ T o wrae] Fer | e
e, & ap e § SRER § T 41 W we § w0 e ey we
25 2rey ey it ST e o o TGS % Teww A R & W AR B TE

'ﬂmﬁﬁﬁimﬁwwﬁmﬂswﬁmﬂ%maﬁm5wﬂﬁ9ﬂ, Fut o¥ o TEN
3 e R wre o i () |

oft s eyl o, T 7 v @ T 1 R @R e S R
ﬁWf%‘laW$1‘ﬁWTgﬂﬁW%mquﬁi

oy i el TveTen - S W, S AT @ 4 W iR T E 6
.?ﬁraﬁaﬁﬂﬁrﬂwﬁ“efﬁrmu@wﬁr?ﬁwﬁ%aﬁ?wmﬁaﬁwﬁﬁ%wﬁﬂm%l“ﬂ"ﬂ?r?r
s STl ¢ e R IR BT wer P E 1 ol v & e € T AR e
W@%ﬂ‘%lH*i’?ﬁﬁ%ﬁﬁ'&ﬁiﬁﬁt%wﬁ%ﬁoﬁoHEYEH"G{@RDWWE?T
ﬁmw&aﬁzﬁaﬂwmﬁ‘"ﬂ?wwwmﬁ%wﬁa‘r&wﬁmﬁﬁmw
W&Tﬁrmmﬁmlmﬂ%awﬁﬂﬁmwhﬂ'ﬂm'é‘:aﬁvwwf-ﬁm
ﬁf@mﬁ%ﬁmg&n@lW“ﬁﬂﬁhwwfﬂﬁ‘m@@%iw
#t # ST S T HY ¥E # | (Fre) g v § B WP 7} &3 ot et
oy it % s wred &) (B Y qRemTEoRwo P R aren & o I T wE W
T i O, ST @ o SR &, 3 8 0w i A g § A



T ()75

# wnilirer 2T 218 & | Tt U FEEEIE A TER S A GRS W Sar W
T T & ol B Wa T TR WY ﬂw&mﬁwvﬁfﬁa &
& forere ooe o e w A we e g ) .

TierT Woiv oire | A yeEey,

ot afenar « s T o, T A1 (Rren arw 43, any wiiéraries) sitsast
Ty g 91 (B Yo TrEe, i o g0 it wehidd o 8 § oy Swe
wary iy | (fren) e o e o o @t w8 & we Rerd 7 fisar oy ()
oy et o, AT &2 | (Rrey) 3w e vt W A v ¥ galyy oo B o A
frepre Wt 2 T R, Tefoe o a5 | (fre) ‘ '

o W 7 : wheT W, St e e | (fre) & o 39 & S £, gufeg
amq g frEd (o) ondt <hedt srlie oft & o wiEgere TR o1 R T wem
S vl @ s e o o & v e frv, widenE SR e S a2 vw
i | e ol BVER @7 §eT © gwe ar # gid wTE faw A8 femm What about
Kaithal, what about Kurukshetra, what about Kamnal, what about Panipat {fere)
e ¥ fEwe @ 3 & § el v we O § ofN et o aaf v E wlle W,
www:ﬁm&%mﬁ%ldwtkmwﬁaﬁaﬂ#%@tﬁwmﬁw
1 e & ar el e £ ()

At s g« & 3 P 84 (Re)

thvo R i « e e, & o Ay oy e o ﬁ'ﬁﬁsﬁﬁmé%lﬁﬁm
wﬁiﬁ@rgﬂﬁﬁmﬁﬁaﬁwﬁ%ﬁﬁmw*@%ﬁfmﬁ%wmﬁm
¥ et 19 Rod WA € W wreaen st = aiy e dierer & firg awmy
(ferert)

oy ol iz wover : anvme wER, Y :
&t v | ToTe wed, Hn 3, UF wig whw ae 1) ()

o qae g witew am=, v 3w, gwm,mmwﬂ?qw%

wfe F o & 0 @ wea € o wrey ftnn W i ok Se em A R E |
ﬁﬁ%%ﬁﬁwﬂ%wwm%ﬁnm?m%ﬁﬁﬂw
17.00 79 | & o ¢ #, gamt vy 3 o #1 wfiey ), 5w s @

T B E, MR ¥ g W oI A £ Sue e I Sl ey
& gEies w1 ot ew wvent § ) Wiey Y, Sme 9 13 v 247 eqEdes
031 100 we ot T e & &1 3 3 € fome ¥ 104 w08 & 92w 30 TR W 7Y
g & vl wew @ iy § 16 wo 322 wyEe €, R 3E 104 v9 9w
-ESWWW@JQW%ITFW%WTHIWWW%W 100 vUd |

# g . sy Rere w6 far m



(1Y76 gl faere oy [29 faemas, 2004

[ Tre wIg T8 |

150 T w g Yo & w412 &R TewE § 423 TgEden o g A 151
B 200 wud Rt ggade o7 Yo o wed wyade W wew Fe 21 wWew W), f 9
T SR Gt & s W ¥ Ve €1 (S ), e o) e # ded
Tymae @ G B35 weelt § 1wy, sRamm A 100 pe ¥ I Y oyEae g
28 gore ¥ Rorresr Yo 104 wod § 35 vud = 7 = fam T g o ¥ gond wl
grer e € F sidy wismy § TE! TEAT AT (9 gaTd w1 HEAT AN I w6
w2, wary Ty o w13 o &) Ee] W, 5 O OE ey % PR ) TEe
et & t A S0 e fomar o 9% Frer % T 9 ot i ot | e e @) R
Y3 % RNy o 08 W Yoreh TE # | g sto W qud Tm gER e A e
qR G I e wEns § ge! qar =g st g R ol e ot & fRew
< oreriTe B ¥R, srerT-ater e 3 v @ s @ e fee gam o Y
oE WIRE BT R A B & wfem w9, # $9e ww qamn g e we
wrer & Torg w1 vl fen & 9% o o & g wne o fRar &1 wieR W), e
Tforrdoteto B Rier are, S s & dtaerd R wed # o F wee wEw A
T qeoardorsto & ur & v, R, meveers, wharars sii e wR BE A
forer 2,1 (fres) anw @ dred & F sy e & e A o wor gm ) adted wy, Hwe
8 Y& U1 {6 qHodEeyee w1 urdt srdworg F o, Rardt # e,
e, BEE gty { wt | et w9 sRary B A S e
AT AGST STt e & of ey w1 ardl e TRy 7 o € SN o aeR weea
o7 O & Y T T o o Rt e 3 9 AT 3 ORI 89 ¥ | wet e
75 & fir et adt wie e gek P Rivked ¥ | 3o i ¥ Trex aremfne it we
¥ w5 it | offeR WY, WE THoTHeTEo 1 U R ¥ SIOm T e v
o @ wEE T8 aFT afew diedt T WY Wl B i ¥ el §uw
BfieiE 81 gl & T roaoyite ey gaey vl | SR W, A @l S YR 9T
% 8 ¥, wg arer A & | el gy, 2, 391 4 W wieng o e § aite o o
ST B R e e S | Wi W, ?‘ﬁﬁa‘aﬁﬁﬁw%ﬁmaﬁwaﬁ
¥ 9 gre-are weE wond vea €, i o Serm ¥ o) ued o werd «@ ¥l (R ol
e gerrer O, ‘i = sl lrer i ol gomed ® H9T & L ARG = it ol ad
art i s Hiigaeialt ot oy et i o e e o e R F €R0 1w
S et iR e, T R e sl § 9 o afie W 9 v frg 7o
At e 02 I WY T B | wiiee ek, o FF e 4l Tl B9 It g
wftere e, See sfdarr e da §, % anfrarn el weems T o 2,
T v e arel T Bl | SRSy WP ST AR A weed &1 wn
ST TYER BT e warn & S wearn wed # wde W, # e $
gt Y B e 2 1 () it wR, oo 9 T sl U A e gY wi
ey & ot gy ed S g o A e o i e & R e gl @ fewe
g5 7 U9 T aTfeETT wedy o IR B T8 © U H{R) et ae wered




L a7

g awm-ﬁrﬁwéﬁr%fmwﬂ ¥ | ﬁw}ﬁﬂaﬁm%ﬂﬁ 5!;?&%%%
mwm%wmﬁwwmmﬁ%ﬁww@mmﬁ%lwﬁw
ﬁwrﬂ@ew%aﬂ?sﬂﬁqﬁwmgﬁﬁwwmwaﬁﬁﬁﬁ
'ﬁwﬂaﬁwﬁ#uﬁﬁhﬁqm%m%wdﬂwmmm*fzoogwaﬂqa‘é—-rﬁm
7% 35 T it g aw &R feur & g g B wem i 91wl
THRAT A | e 2 el @i{“ﬂ‘ﬂ%mﬁ%mﬁsﬂ‘ﬁ‘rma‘rwﬁﬁmm
¥ St U wy ) (SR T arEe) ‘

mﬁﬁ(ﬁmw):maﬂﬁw.mmﬁﬁ%mﬁ@wﬁrmw
0 & afiy wedy w R W UEl W A3 €1 5500 aarn wiey 5 aer & Ay e
ﬁwﬁaﬁﬁwﬁaﬂﬁ?ﬁmﬁﬁswﬁwﬁﬁw
3 3 o YW B a7

vite g FiTE | w1se FEIGY, S dEIO el ey i Bither they support
1t0fr0pposelt ‘ .

ot areres 1 e wigy, o Wy oG9 W, mmﬁmﬁ
fafreee e v € T w7 1 ST 1O WRd § I URTE B E 7
| o el fire : e wetew, 4 v il wed §1 (R T e

oY et ;e wrEs, oMy e wa % wd gond off s W R € wE dw
ooy ey & 7 el ol WIw oo S o T ¥ 2 (S o e

e o fitE e < e vt o P i o 2 T g

oft arearer | YT WTEY, SN0 0w watd F W1 U8 ol Yo Wee 5N o fh

T ETe A b e E ?xﬂ‘rmﬂwﬁ1o4muﬁraﬁmﬁﬁ%mﬁﬁ€ﬁf
TR iRt ST W TN e ?

tary wes AR sy s, 3@ §ie 2

ﬁm:ﬁfﬁq,ﬁmﬁw#ﬁmmﬁ#ﬁﬁmm@mﬂw.m
FaT {3 g it Wi uiel 3 W gRE e 9 Y & @ A 8 W e 7

vt arora Firg aem © seam wETeT, # 98 B W@ § 5w WeR A W@
st wnp = ¥ wed v oR fieea T 81 SR A dee TE © 1B el w
TIEE A0S a2 FEt i W ot v ey 3 o i O 7 e wt Sae SOl A
e e ¥E & Al Srg o v TS I R § e N ol g an e &
W“feqﬁ:@ﬁ&% T § W o N 7 €4 (AR 19 @

o} a1t © e A, w1y A TRy A | A g ot ws # e e
TS G | ST ST ) v EHT AN WA T



(1Y78 el AT T [n9 R, 2004

- ‘ﬁ?aﬂﬂmiﬁm‘:amaﬁ%ﬁ'ﬁ,ﬁﬁW@WTGﬂ?&WW'W'&W
memg\laﬂaﬁ?‘ﬁ#‘ﬁﬁgﬂmﬁwﬁ.amaﬂaraf@%emw@mﬁﬂﬁ
%ﬁ'%iwmwm,Eﬁmﬁiﬂfﬁmﬁ%ﬁmﬁv&mmwaﬁﬁﬁﬁ
uﬂww%ﬁﬁﬁmﬁaﬁmxag&aﬁﬁaﬁﬁ'qﬁ‘waﬁmﬂgﬁ
e o) T <) e g & A e B o G o ) e et A
wmmﬁmﬁ'mﬁﬁ%ﬁﬁﬁﬁnﬁwmsﬁ?zﬁmq@ﬁr@:ﬁf'&%w\aﬁ
“ﬁ!ﬁiﬂﬂgﬁ?ﬁmaﬁa@ﬁﬁﬁﬁﬁﬁfﬁﬁégﬁﬁl(ﬁrﬁ’)m@i'ﬁ%ﬁffﬁa’rgﬁm
off atemey : aw w AR
‘Wmﬁ?@mﬁ:ﬁﬁﬁﬁﬁﬁﬁf&ﬂﬁéﬁﬂ‘ﬁﬁl
) e - e O, 5 0E B A SRR @ 9w g & €
%ﬁaﬂﬂwm:m&r#&m,wﬁmm%mﬁﬁﬁaﬁ 24
W%ﬁﬁwﬁﬁ%aﬂwﬁﬁmﬁwﬁlmw@w,wﬁﬁww
ﬂﬁm?ﬁwﬂrm*mmaﬂquwmqﬂ“ﬁﬁ?ﬁ*ﬁaﬁﬂﬁﬁ%ﬁﬁ
am?wmmmwwﬁmﬂmwmw‘wqﬁﬂm
ﬁ‘aﬁa&ﬂw%lﬁﬁ‘ﬁfﬁﬁﬁ%%laﬂ%ewﬁamﬁmm*@lw&5311"&?53
et it Bt A Forerat e & o RO o ey o Frerd g AR
w@—@ﬁwﬁ%ﬁrﬂ‘rwwra‘waoaw%?ﬁ,wuﬁw&ﬁ%&ﬁw%
mw@m1wmw@wtﬁqﬁ‘ﬁm@aﬁ?ﬁaﬁm‘t%ﬁwﬁﬁﬁﬁh

e PTd—
1. o T g (e it e @ ) R arfeete @, 2004

Mr. Speaker 1 Now, a Minister will introduce the Punjab Sugarcane
(Regulation of Purchase and Supply) Haryana Amendment Ball, 2004 and
will also move the motion for its, consideration.

Finance Minister (Prof, Sampat Singh) : Sir, I beg to introduce the
Punjab Sugarcane (Regulation of Purchase and Supply) Haryana Amendiment
BilL, 2004, ‘ Co e

Sir, I also beg to move—

That the Punjab Sugarcane (Regulation of ?urcham_and Supply)
Haryana amendment Bill be taken inio consideration at once-

Mr. Speaker : Motion moved—

That the Punjab Sugarcane (Regulation of Purchase and Supply)
Haryana amendment Bill be taken into consideration at once.
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: ,Mr. Bpeaker Question jg-——

“That the Punjab Sugarcane (Ragulamm of Purch.ma an& Supply)
Haryana amendment Bill be taken into consideration at once.

The motion was carried.
Mr. Speaker : Now, the House will consider the Bill-Clause by Clause.
Sub Clause 2 of Clause 1
Mr. Speaker 1 Question is—
That Sub Clause (2) of Clanse 1 stand part of the Bill.
The motion was carried.
Sub Clause (3) of Clause 1
Mr. bpeaker Question i~ ‘
That Sub Ciaus:a (3) of Clause 1 stand part of the Bill.
The motion was carned ' : e
| Clause 2 L
‘Mr, &peaker {Juestion T S
That Clause 2 sand pact of the Bill. -
The motion was carried.
Claunse 3 '
Mr. Speaker @ Question is—
That Clavse 3 stand part of the Bill. .
B The motion was. carried.
Sob Clause (1) of Clause 1
Mr. Speaker : Question is—
That Sub Clause (1) of Claw, 1 stand part of the BilL.
The motion was carried.
Enacting Formula
Mr. Speaker : Question is-—
‘T'hat Enacting Pormula be the Enacting Formula of the Bill.
. The motion was carried.
Title
Mr. Speaker : Question is— .
That Title be the Title of the Bill,

The motion was cartied.
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Mr. Speaker : Now, a Minister will move that the Bill be passed,
Finance Ministér (Prof, Sampat Singh) : Sir, I beg 10 move—
That the Bil} be passed.
Mr. Speaker : Motion moved—
That the Bill bé passed.
My, Speaker ; Question is-—
That the Bill be passed.

The motion was carried.

2. for gl yfafgs (sietiz) fam, 2004

Mr. Speaker : Now, the Minister of State for Urban Dcve:ldpmcnt will

introduce the Haryvana Municipal (Amendment) Bill, 2004 and will aiso move
the motion for its consideration.

Minister of State for Urbap Development (Shri Subbash Goyal) :
Sir, I beg 1o introduce the Haryana Municipal (Amendment) Bill, 2004,

Sir, 1 also beg to move—

That the Haryana Mumnicipal (Amendment) Bill be taken into
congideration at once.

Mr, Speaker : Motion moved.—

That the Haryana Municipal (Amendment) Bill be taken into
considerarion at once.

Mr. Speaker : Question is—

That the Haryana Municipal (Amundment) Eﬂl be taken into
consideration at once.

The motion was carried,
Mr. Speaker : Now, the House will consider the Bill Clause by Clause.
Clause 2
Mr. Speaker : Question is—
That Clauge 2 stand part of the BilL
The motion was carried.
Clause 3
Mr. Speaker : Question is— |
That Clause 3 stand pare of the Bill,

The morion was carried.

[}
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Clanse 1,
Myr. Speaker : Question is—
That Clause | stand part of the Bill.
The maotion was carried.
. Enacting Formula
Mr. Speaker : Question is—
That Enacting Formula be the Enac:tmg Formula of tbﬁ: Blll
The motion was carried.
Title
Mp, Speaker ; Question js—
That Title be the Title of the Bill.
The motion was carried.

Mpr. Speaker : Now, the Minister of State for Urban Devekapmem will
move that the Bill be passed. :

r»'

Minister of State for Urban Develupment (‘ihr’i Subhash G‘oyal)
Sir, 1 beg 10 move—— S

That the Bili be pagzed.
Mx. Speaker : Motion moved—
" That the Bill be passed.
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Mr. Speaker : Question is;— o
That the Bill be passed. |
The mon'&n WELs mrried.
3. f& Fea A fie, 2004

Mr. Speaker : Now, the Minister of State for Urban Development witl
introduce the Rurukshelra Shrine Bill, 2004 and will also move the motion
for its consideration.
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Minister of State for Urban Development (Shri Sublash Goyal) :
Sir, I beg to introduce the Kurukshetra Shrine Bill, 2004 and 1 also move—

That the Kumkshetra Shnne Blll be taken mtl:) cnnszde\mtion.
at once. :

Mr. Speaker ;: Motion moved—

That the Kurnkshetra Shrine Bﬂl be takﬂn mtu comldarauon at
onece.

Mr. Speaker : Questmn is—

That-the Kurakshetra Shrine Bill be taken mto conﬂderauml at
onee.

o The motian:was carried. |
-Sub-Clause 2 of Clauvse 1
Mr. Speaker : Question is—
Thatl'SubuCIaum 2 of Clause 1 stand part of the Bill.
" The motion was carried.
. élﬁuses 2to 42
Mr. Speaker : Question ig—
That Clauses 2 1o 42 stand part of the Bill.
The motion was carried.
Schedule
Mr. Speaker : Question 5—
That Schedule be the Schedule of the Bm
The motion was carried. -
Sub-Clause 1 of Clause 1
Mr. Speéker ¢ Question is— |
That Sub-Clause 1 of Clause 1 stand part of the Bill.
The motion was carried,
Enacting Formula
Mr. Speaker : Question is— ... .
That Enacting Formula be the Ene.c,tmg Formula of the Bill.
The mauan was mrrced
T Tigke
- Mr. Speaker : Question is—. .. b
e That ‘Title bs the Title of' the Bill.

The niption was cariied.
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Mr. Speaker : Now, the Minister of Staté 15¢ Urbas ‘laeveléﬁ}mnt will
move that the Bill be passed.

wﬁﬁmwnﬁ(aﬁwmua} ey ST, ﬁmm g
T Tagam aie fear o |

Mr. Speaker ; Motion moved— . et
That the Bill be passed.

My. Speaker : Question i~
That the Bill be passed.

The motion was carried.
4. B wRron wyifivae Fofer (Sfve siifefe) fim, 2004

Mr, Spéaker ¢ Now, the Minister of Staté:“for Urban Development will
introdoce the Haryana Municipat Corporation- (Second Amendment) Bill, 2004
and will also move the motion for its consideration.

mwﬁaimmﬁaﬁ(aﬁwm) : arene e, ¥ eRaon =gffhae
e (faierr e s, 2004 T B E—
# o5 At e T e
o R iR FRdRe (e s Rdes w g
Rraw fora W | ‘
Mr. Speaker : Motion moved—

That the Haryana Mummpal Corporation (Smcmd Amendment)
Bill be taken into consideration at onee.

Mr. Speaker : Question 15— o .
That the Haryana Mummpal Cozpnranon (bewnd Amenclment)
Bill be taken inte consideration at anga,

‘ The motion was carried.
Mr. Speaker : Now, the House will consider the Bill Clause by Clause.
Mr. Speaker ‘:_.Queétmion is—

That Clause 2 stand part of the Bill,

The mar;qrz was carried:
| Cl;auﬁe 3

Mr. Speaker : Question is— .. s

That Clause 3 $tand pait of the Bill. %

The motion was carried.
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Clause 4
Mr. Speaker : Question is—
That Clauge 4 stand part of the Bill.
The motion was carried.
Clause 1
Mr., Speaker : Question 15—
That Clause 1 stand part of the Bill.
o The motion was carried.
Enacting Formula
Mr. Speaker : Question is— ‘
That Enacting Formula be tbe Enacting Formula of the Bill,
The motion was carried.
Title
Mr. Speaker : Question is—
That-Title be the Title of the BﬂL
The motion was carried.

Mr. Speaker ¢ Now, the Minister of State for Urban Development will
move that the Bill be passed.

Minister of State for Urban Development (Shri Subhash Goyal) :
Sir, I beg 10 move—

That the Bill be passed.
Mr. Speaker : Motion moved-—
That the Bill be passed.
Mr. Simaker : Question is—
That the Bill be passed.
The motion was carried. .
5. fe wRermon e Trer (dios arffede) e, 2004

Mr. Speaker : Now, a Minister will introduce the Haryana Panchayati
Raj (Second Amendment) Bill, 2004 apd will also move the motion for its
consideration. ' S

Finance Minister (Prof. Sampat Singh) : Sir, [ beg to introduce the
Haryana Panchayati Raj (Second Amendment) Bill. 2004.
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Sir, T also beg o move

That the Haryana Panchayati Raj (Second Amendmem) B111 be:
taken into consideration at once.

Mr. Speaker : Motion moved—

That the Haryana Panchayati Raj (Second Amendment) Bill be
taken into consideration at once.
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Hir, Spenber - (Qussticn 5—
That the Harvana Panchayatt Raj (Second A"mndment) Bﬂl be
taken into consideration at once.
The motion was carried.
Mr, Speaker : Now, the House will consider the Bill clause by clause.
Cinuse-2
Mz, Speakor ¢ Question fa— -
That Clause-2 stand part of the Bill.
The motion was carried,
Clause-3
Mr, Epeaker @ Question ige—
That Clause~3 stand part of the Bill,
The morion was carried.
Clanse-1
Mr. Speaker : (uestion is—-
That Clase-1 stand part of the BilL.

The mation way carried. Crie
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Emacting Formuia
r, Speaker Quastic‘n e
. The motion, was carried,

" Titie oo

’\/Ir. Speakﬁr Ouestion i
lhat Title be thc 11tle of the Bﬂl .
‘ Tne mm‘:em wiEy carried. o

Me. Speaker : Now, a Minister will move that thf: Bill be passed.

Finance Minister (Prof. Samnat Singh) : Sir, I beg to move that the
Bill be passed.

Mr. Speaker + Motion moved—
That the Bill be passed.
Mr. Speaker Qucsiiun Ejrann
That o Bill bs pamssd,
The moticn was mrned
8. ﬁw&mwwﬁwaaﬁ?@wﬁmmﬁﬂwmw 2004

Mr. Speaker : Now, the Finance Minister will imiroduce the Punjab
Shops and {lommerciz] Bsiablishments {Haryana Amendment) Bill, 2004 and
will also move the motion for its consideration.

Finance Minister (Prof, Sampat Singh) : Sir, T he:gr to inroduce the
Punjab Shops and Commermal Establishments (Haryana Amendment)
Bili, 2004,

Sir, 1 also beg to move—

That the Punjab Shops and Commercial Establishinents (IIa.i yana
Amendment) Bill be taken into consideration at once.

Mr. Speaker : Motion moved—-

That the Punjab Shops and Commercial Establishments (Haryana
Amendment) Bill be taken mto consideration at once.

Mr. Speaker : Question is—

That the Punjab Shops snd Comumnercial Establishrments (Haryana
Amendment) Bill be taken into consideration at once.

The motion was carried.

My, Speaker ; Now, the House will consider the Eii! Clange by
Clause. .
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(lauses 2 ic &
Mr. Speaker ¢ Question is— .
. That Clauses 2 o stand part of the Bl
The motion was carried.
Clagsa 17
M, Spesker Q‘ﬁc%;\;ﬁun r—
That Clause 1 stand part of the Bili.
The mation was carried.
Enacting Formmia
Mr. Speaker @ Question is—
That Enacting Formulza be the Bnacting Pormmula of the Bill,
The motion war carried,
Title
M. Speaker ' Question iso-
That Title be the Titde of the Bill,
The motion was carried,

3. Speaker : Now, the r.lmarmg M:‘n‘“'ll..!’P"' will move that the Bill be
passed.

Finance Minister (Prof. Sampat Singh) : Sir, I Degto GV
That the Bill be passed.
Mr. Speaker : Motion moved—
That the Biii be passed.
Mr. Speaker : Quesﬂqn: 15.— |
That. the Bill be passed. : Vi
The motion was carried,

7. ﬁmﬁmmﬁ(ﬁmmﬁ}% 2004

Mr. Speaker ; Now, the Town and Country Pianning Minisier will
introduce the Haryana Urban Development Authority {Second Amendment)
Bill, 2004 and will also move the motion for its consideration.

774 T st g (2R e ure e« ors wsieT, %Hﬁwmwﬁmmm
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Mr. Speaier : Motion moved— ,
That the Haryana Urban Development Authority (Second
Amendment) Bill be taksin inte consideration ab once.

Mr. Speaker : Question is—

That the Haryana Utrbagn DP\'P‘npmsnt Authm:t}f (Second
Amendment) Bill be taken into oongideration at once.

The motion was carried.
Me. Speaker : Now. the House will consider the Rill Clause by Clanse.
Clanses 7 to 7
Mz, Epenker 1 Question jo—
That Clauses 2 to 7 stand part of the Bili,
The motion was carried,

Clauise 1
Mr, Speabsy 1 Question g
That Clause 1 stand past of the B,
Dhe motior was curvisd,
Enacting Depmula
Mr. Speaker : Question is——
That Enacting Formula be the Ensciing Formula of the Bill.
The motion was carried.

mEay
E- B

Bir. Bpeaker o Question jsa
That Title be the Title of the Bill.
The motion was carried,

Hir. Bpeaker : Now, the Town and Conuntry Flanning Minister will
move that the Bill be passed.

7 7 S e (o R o ) © e Hé‘rw, ¥ yreary e § -
et wilvs fem wg ) :
M, Speaker : Motion moved—
That the Bill be pagsed.
M. Speaker @ Question g
That the Bill be passed.
The motion was carried.”
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